
BUSINGS ADVISORY COMMITTEE 

EOBTY-FOUHPH REPORT

(Third Xtok Sabha)

The Business Advisory Committee held a s it t in g  on 
Tuesday, the 1st March, 1966.

2* The Committee recommend a llo ca tion  o f time to  the 
fo llow in g  items o f  Government le g is la t iv e  and fin a n c ia l 
business as shown against each :-

(1) The Indian T a r if f  (Amendment)
B i l l ,  1966. 1% hours

(Consideration and, passing)

(2) The Delhi Land Reforms (Amendment)
2 hours

1 hour

2 hours

2 hours

1 hour

B il l ,  1966®
(Consideration and passing)

(3) The Imports and Exports (C ontrol) 
Amendment B i l l ,  1966.

(Consideration and passing)

(4) The Armed Forces (Special Powers) 
Amendment B i l l ,  1966*

(Consideration and passing)

(5) Discussion, and voting on the 
Supplementary j}emaads fo r  Grants

(General) for 1965-66*

(6) Discussion and voting on the 
Supplementary Demands fo r  Grants

(Kerala) f o r  1965-66*
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March 1. 1966.. • . . ' Chairman,
Phalguna 10’,””l887(sSTaT"* *" Business Advisory committee,


